
IN    THE    HIGH   COURT    OF   MADHYA   PRADESH
AT INDORE

BEFORE
HON'BLE SHRI JUSTICE HIRDESH

ON THE 19th OF MARCH, 2024

SECOND APPEAL No. 1534 of 2019

BETWEEN:-

1. DALU RAM S/O PRATAP JI, AGED ABOUT 54
YEAR S, OCCUPATION: AGRICULTURE RUPALA,
TEHSIL-BADWAH (MADHYA PRADESH)

2. MANGILAL S/O PRATAP JI JAAT, AGED ABOUT 52
YEARS, OCCUPATION: AGRICULTURE POOPALA,
TEHSIL BARWAH (MADHYA PRADESH)

3. SURAJBAI D/O PRATAP JI JAAT, AGED ABOUT 44
YEAR S , OCCUPATION: HOUSEWIFE ROOPALA,
TEHSIL BARWAH (MADHYA PRADESH)

4. CHAMPABAI D/O PARATAP JI JAAT, AGED ABOUT
74 YEARS, OCCUPATION: HOUSE WIFE ROOPALA,
TEHSIL BARWAH (MADHYA PRADESH)

5. NARENDRA S/O DALOORAM JAAT, AGED ABOUT
24 YEARS, OCCUPATION: AGRICULTRUE
ROOPALA, TEHSIL BARWAH (MADHYA PRADESH)

6. NITESH S/O MANGILAL JAAT, AGED ABOUT 25
YEARS, OCCUPATION: AGRICULTURE ROOPALA,
TEHSIL BARWAH (MADHYA PRADESH)

7. RAMPYARIBAI W/O LAXMAN JI JAAT, AGED
ABOUT 72 YEARS, OCCUPATION: HOUSE WIFE
DAULATPURA, TEHSIL BARWAH (MADHYA
PRADESH)

8. DEVRAM S/O LAXMAN JAAT, AGED ABOUT 31
Y E A R S , OCCUPATION: AGRICULTURE
DAULATPURA, TEHSIL BARWAH (MADHYA
PRADESH)

9. SAJANBAI W/O LAXMAN JAAT, AGED ABOUT 52
Y E A R S , OCCUPATION: HOUSEWIFE
DAULATPURA,TEHSIL BARWAH (MADHYA
PRADESH)
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10. SHYANIBAI W/O LAXMAN JAAT, AGED ABOUT 49
YEARS, OCCUPATION: HOUSEWIFE DAULATPURA
TEHSIL BARWAH (MADHYA PRADESH)

11. KANCHANBAI D/O LAXMAN JAAT, AGED ABOUT
46 YEARS, OCCUPATION: HOUSE WIFE
DAULATPURA TEHSIL BARWAH (MADHYA
PRADESH)

12. SEEMABAI D/O LAXMAN JAAT, AGED ABOUT 43
YEARS, OCCUPATION: HOUSEWIFE DAULATPURA
TEHSIL BARWAH (MADHYA PRADESH)

13. MANJUBAI D/O LAXMAN JAAT, AGED ABOUT 40
YEARS, OCCUPATION: HOUSEWIFE DAULATPURA
TEHSIL BARWAH (MADHYA PRADESH)

14. SANJUBAI D/O LAXMAN JAAT, AGED ABOUT 47
YEARS, OCCUPATION: HOUSE WIFE DAULATPURA
TEHSIL BARWAH (MADHYA PRADESH)

15. SANTOSH BAI D/O LAXMAN JAAT, AGED ABOUT
34 YEARS, OCCUPATION: HOUSE WIFE
DAULATPURA TEHSIL BARWAH (MADHYA
PRADESH)

16. SINDHUBAI D/O LAXMAN JAAT, AGED ABOUT 29
YEARS, OCCUPATION: HOUSEWIFE DAULATPURA
TEHSIL BARWAH (MADHYA PRADESH)

17. RAMLAL S/O LAXAMN JAAT, AGED ABOUT 64
Y E A R S , OCCUPATION: AGRICULTURE
DAULATPURA TEHSIL BARWAH (MADHYA
PRADESH)

.....APPELLANTS
(BY SHRI ANKIT PATIDAR - ADVOCATE)

AND

1. SUNDAR BAI W/O BHGIRATH JAT, AGED ABOUT
79 YEARS, OCCUPATION: HOUSEWIFE RUPALA,
TEH-BARWAH (MADHYA PRADESH)

2. DURGABAI D/O BHAGIRATH JAAT, AGED ABOUT
54 YEARS, OCCUPATION: HOUSEWIFE
KACHNARIYA, (MADHYA PRADESH)

3. LALITABAI W/O DEVRAM, AGED ABOUT 49
YE A R S , OCCUPATION: HOUSEWIFE TEMLA,
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(HIRDESH)
JUDGE

TEHSIL BARWAH (MADHYA PRADESH)

4. GOPAL S/O TULSIRAM (JANAK PITA PRATAP)
JAAT, AGED ABOUT 57 YEARS, OCCUPATION:
AGRICULTURE ROOPALA, TEHSIL BARWAH
(MADHYA PRADESH)

5. STATE OF M.P. THROUGH COLLECTOR (MADHYA
PRADESH)

.....RESPONDENTS

This appeal coming on for admission this day, the court passed the

following:
ORDER

Learned counsel for the appellants submits that the parties have entered

into compromise, hence, he does not wish to press this second appeal.

Prayer is allowed.

Accordingly this second appeal is dismissed as not pressed.

RJ 
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